| TEM NO 11 REA STRAR COURT. 2 SECTION |11 A
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BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (G vil) No(s).761/2009

C. 1. T., FARI DABAD Petitioner(s)
VERSUS

KRI SHAN LAL Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report ))

Date: 30/11/2011 This Petition was called on for hearing today.

For Petitioner(s) Ms. Deepali S. Surana, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Ld. counsel for the petitioner seeks four weeks tine
as a last chance for bringi ng on record the Lrs. of
deceased sol e respondent. G ant ed.

List the matter on 12.1.2012.

(SUNI L THOMAS)
S Regi strar



